
REGISTERED No. P-390.

3

PUBLISHED BY AUTHORITY.

No. 2. CUTTACK, FRIDAY, APRIL 10, 1936.
Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART VII.
Advertisements and Notices, etc.

Casual advertisements, 8 annas per line per 
insertion for double column, and 4 annas per line 
per insertion for single column.

Applications for the Gazette should be addressed 
The Publisher of The Orissa; Gazette, 

Gulzarbagh, Patna ”, and must be accompanied by 
a remittance—unless the applicant desires that the 
Gazette should be sent by value-payable post in 
which case in addition to the ordinary postage the 
usual charge for postal commission will be made.

Applications for the supply of the Gazette on 
“ The Public Service ” should be addressed to the 
Secretary to the Government of Orissa, Home, 
Revenue and Finance Departments, Cuttack.

Complaints regarding non-receipt of any number 
of the Gazette should be forwarded within a week 
after the date on which it is due.

All subscriptions are payable in advance and 
may be paid annually, half-yearly or quarterly 
on or before the 1st January, 1st April, 1st July 
or 1st October.

Subscribers will please note that their Gazette 
•will be stopped at the expiry of the period 
subscribed for, unless the order distinctly states 
that it is to be'continued until further instructions.

All Notifications and other matters intended 
for publication in The Orissa Gazette should reach 
the Publisher’s Office on the preceding Wednesday, 
to ensure appearance in that week’s Gazette.

THE ORISSA GAZETTE.

NOTICE. i ito
From the 1st April 1936, the subscription to the 

Government Gazette will be at the following rates 
payable in advance :—

Annual Subscription 
with postage.

Annual Subscription 
without postage.

No. of Parts.

Us. a. p.
7 0 0 
7 4 0 

23 0 0 
2 8 0 
3 8 0
3 8 0 

11 8 0
4 8 0

10 0 0 
35 0 0
12 0

Rs. a. p.
6 0 0 
6 4 0 

21 0 0 
2 0 0 
3 0 0
3 0 0 

11 0 0
4 0 0 
8 0 0

30 0 0 
10 0
0 8 0

or Rs. 14 
for both.

or Rs. 12 
for both. }}Part I 

Part II 
Part III 
Part IV 
Part V 
Part VI 
Part VII 
Part IX 
Supplement .. 
Entire Gazette 
Single copy .. 
Supplt. only 

(single)
Parts I, III, 

TV, and VII.

or Rs. 7 
for both.

or Rs. 6 
for both.} }

0 9 0
25 0 022 0 0

r
The Gazette Extraordinary can be supplied at the 

rate of one anna for every 16 pages or a fraction 
thereof. Postage according to weight.

Rates of Advertisements in Part VII.

{

Rs. a. p. 
... 20 0 0 
... 10 0 0

R. A. DUNCAN,Full page per issue 
Half nace Der issue Publisher, The Orissa Gazette.
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CUTTACK TRAINING COLLEGE. 

Session 1936-37.

for admission into the Cuttack Traininginvited from candidatesApplications 
College for the session 1930-3/.

are

tht* minimum entrance qualification.
, , . . • i- fn oq of these. 2 will be from the Orissa States3. Number of adimsaons^Elimittedf^S^ Eastern States Agency. All opplio.uts 

on the nomination of the Educational a stipends of Rs. 20 a
must be natives of, or domiciled in, unssa. xen win ^ v 
month each Each of the other 10 non-stipencharies will be provided with . 
text-books not exceeding Rs. 50 in value, which must be returned to the College in 
good condition, at the end of the session.

4 All applicants shall be required to take a qualifying examination which will 
be held in the College on the 1st July at II a.m. No admission will be made without 
a personal interview. Applications from such candidates as are over 31 years may 
not be considered. Each applicant must deposit Rs. 5 being caution money and 
annas four towards charges, etc., for the entrance examination and obtain from the 
College office in lieu of the payment of Rs. 5-4-0 his Admit Card. No candidate will 
be allowed to sit for the examination unless he has shown his Admit Card to the 
presiding officer. In their own interests, candidates are warned to be in possession 
of Admit Cards before the date of the examination. The caution money will be 
forfeited if a candidate fails to join after admission or withdraws at any time during 
the session. The money will be refunded in case admission is not granted and in case 
of those who are admitted, at the end of the session. A candidate claiming domicile in 
Orissa, must submit copy of his certificate of domicile along with his application and 
on admission the original. Degree certificates must be produced by all candidates for 
inspection by the Principal when required.

a set of

5. If a candidate does not join within a week of Inis being informed that he has 
been accepted, his admission will be cancelled and his caution money forfeited.

6. Each selected stipendiary candidate will be required to enter into an agreement 
in the prescribed form, binding him to complete the course of training to the satis­
faction of the Principal and thereafter to serve either as a teacher in a Government 
school or as a Sub-Inspector of schools. If he withdraws before completing the 
he will have to refund the stipend drawn by him.

7. Such candidates as do not belong to the University of Patna and graduated from
KmUV‘S0 at the time o£ admission, the registration and 

migration fees levied by and payable to both the universities.

course,

8 All college charges must be paid at the time of admission viz the same fee 
and the common room fee which are respectively Rs. 3 and Rs. 2 for the session.

9. In applying for admission, candidates should supply the following particulars

(a) Candidate’s name in full...................
(b) Father’s name...................................
(c) Native place (village or town, post

office and district)....................
(d) Whether native or domiciled............
(e) Particulars of teaching

if any................ .
experience,

(/) Games played; special skills, if any, 
e.g., music, photography, scouting! 
painting, etc.....

(9) ^bjects st^ied for (i) degree
U) Intermediate examination..

0D How the candidate has 
time since he took

and

spent his 
his degree......
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(i) If a graduate of another university,
whether necessary permission to 
join the Patna University has been
received from the Registrar........................................................................................

(j) Testimonials, if any, from the Prin­
cipal of the college at which he
last studied......................................................................................................................

(k) Whether the candidate is willing to 
join as a non-stipendiary candidate
if he does not qualify for a stipend............................................................................

(l) Age on the 1st July 1936..................................... .....................................................
10. Applications must reach College office on or before 20th June 1936. No 

application should be sent by name but must be addressed to—

THE PRINCIPAL,
Cuttack Training College,

P. 0. Chandnichauk, Cuttack.

[6-1—15-5-1936.]
Cuttack : 6th April 1936.

the junior branch, if their work has been 
satisfactory, are placed in the senior branch 
of the service the pay of which is Rs. 200— 
40/2—400—30—700 with an efficiency bar 
at Rs. 490. Only persons having a first or 
second class M. A. degree in Mathematics 
need apply. Applications should be sub­
mitted to the undersigned on or before the 
18th April 1936.

Preference will be given to a candidate 
who is a native of, or domiciled in, the new 
province of Orissa.

IN THE BALASORE MUNSIE’S . 
COURT.

Title Suit no. 99 of 1936.
Banamali Giri and others of Gandarda, par- 

gana Kundi, P.-S. and district Balasore 
—Plaintiffs

versus
Raghunath Panda, Mantha Das, Hema Das 

and Ramchandra Panda of Gandarda, 
pargana Kundi 
Balasore—Defendants on 
public.

P.-S. and district 
behalf of

S. C. TRIPATHI, 
Principal,

Ravenshaw College, Cuttack.

Notice

Is hereby given that the abovemen- 
tioned plaintiffs have filed a suit claiming 
the property scheduled below as their 
ancestral Sthitiban property which has been 
recorded in the current settlement as a 
public path-way, impleading the abovemen- 
tioned defendants as representing public, 
as defendants. Any other person willing to 
be made party in the suit may apply to be 
so made on or before the 21st April 1936 to 
which the suit stands adjourned.

Schedule of property.
Plot no. 100, area A-0-09 dec., of khata 

no. 256, of village Gandarda, thana no. 5, 
tauzi no. 661, mahal Gobindapur, pargana 
Kundi, P.-S. and district Balasore.

J. MAHANTY,

Cuttack : 30th March 1936.
[2—1—17-4-1936.]

WANTED

A lecturer in Persian for the Ravenshaw 
College at Cuttack on a pay of Rs. 144—7— 
200 in the junior branch of class n of the 
Bihar and Orissa Educational Service- On 
reaching Rs. 200, members of the junior 
branch, if their work has been satisfactory* 
are placed in the senior branch of the service. 
The pay of this is Rs. 200—40/2—400— 
30—700 with an efficiency bar at Rs. 490- 
Only persons having a first or second class 
M. A. degree in Persian need apply. Appli­
cations should be submitted to the under­
signed dn or before/ thel 25th April, 1936.

Preference will be given to a candidate 
who is a native of, or domiciled in, the 
province of Orissa.

Munsif, Balasore.
Balasore : 4th April 1936.

[2-1—17-4-1936.]

WANTED
A lecturer in Mathematics for the 

Ravenshaw College, Cuttack, on a pay of 
Rs. 144—-1—200 in the junior branch of 
Class H of the Bihar and Orissa Educational 
Service. On reaching Rs. 200 members of
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S. C. TRIPATHI,

Principal,
Ravenshaw College, Cuttack,

Cuttack : 6th April, 1936.


